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" The Lok Sabha met at Eleven of
the Clock.

[MR. DpurY Seeaxe in the Chair]
ORAL ANSWERS TO QUESTIONS
Halt Station near Durgachak .

*908. SHRI JYOTIRMOY BOSU:
Will the Minister of RAILWAYS be
Dleased to state:

(@) whether Government are aware
that the people of Durgachak, g fgst
growing township adjacent fo Haldia
(West Bengal) have been, for g long
mhe demanding that a halt station
be gpened near Durgachak level cros-
sing;

" '(b)"if so, whether it is a fact that
South Eastern Raflway  authprities
haye turned down thig demand;

e(c) if so, on what ground;

(Q) whether the Thief Minjster of
‘West Bengal in ‘hig letter dated March
‘4, 1981, has urged upon. him to recon-
Slﬂer the decision; and

_ (_e)'it so, what action if any, bhas
'been taken on the -same?-

TI‘E DWUTY MINISTER IN THE
‘MINISTRY 'OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (e). A gtatement
s laid on fhe Tsble of the House.

Statement
(a) Yes, Sir.

- (b) and (c), A passenger halt at
Silpa Prabesh is likely to be opened
ghorty. This halt will be located at a
digtance of less than 3 Kms. from
Durgachak level crossing between
Durgachak and Haldia. -Location of

'halt at Silpa Pradesh was decided affeér

a survey of different sites ag it was
found to be most convenient to serve
all the areasg between Durgachak and
Haldia Stations, In view of one pas-
senger Halt being opened on thig sec-
tion, there is no justification for open-
ing yet another halt station in such
close proa:imitsc/_

(@ Yes, Sir.

(é) South Eastern Railway has
heen askqﬂ to examine the proposal
of shifting the proposed ‘Silpa Pra-
desh’ halt to Durgachak level crogs-
ing as suggested by the Chief Minis-
ter of West Bengal,

SHRI JYOTIRMOY BOSU: Mr.
Deputy-Speaker, Sir, T am pleased Yo
know that the reply has been given
by qur young friend Mr. Maliikarjun.
Is he aware of the fact that during
the last 33 years althoygh the popu-
lation growth even according to the
Censug figures ig more than 75%, yaur

* route kilometer that is, the grawth of

the Indian Railways, has not exceeded

118 per cent and that is causing

serious hardship fo the people? It is
because the Railways happen to be
the cheapest mode of trapsport and
the least prime moving energy con-

~ sumption vehicle. T pm ‘dnxioys fo
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know what weight they give to the
proposalg when a Chief Minister of a
State examineg the cases, satisfies
himself and writes to the Minister of
JRailways. Why ig it that the matter
has been left to the subordinate offi-
cials to sit on judgement on the as-
segsment made by the Chief Minister
of a State? Why has this regquest
not been readily acceded to and what
is the policy that the Railway Minis-
try adopts in dealing with the cases
where a State Government or g Chief
Minister writes to them asking for
new stations, new lines and new
halts?

SHRI MALLIKARJUN: Mr. De-
puty-Speaker, Sir, I am equally anxi-
ous to answer the question of the
Hon., Member., When any Chief
Minister writes regarding halt sta-
tions or new lines, the general policy
of the Railways is to give due im-
portance to it. It is beyond doubt.
So far az this particular halt station
is concerned, the Chief Minister of
West Bengal has written to the Rail-
wayg that instead of Silpa Prabesh
halt station, the halt station should
be at the Durgachek level crossing.
This matter, as has already been re-
vealed in the Statement, is under
examination, We will give due im-
portance to it and at the earliest
possible time we will try to examine
it,

SHRI - JYOTIRMOY BOSU: Mr.
Deputy-Speaker, I am seeking clari-
fication to my first question. That is,
the Chief Minister of West Bengal
had written on 4th of March, and
today it is more or less one month
twenty days past. As a matter of
courtesy and also, gince we say that
we are in a federal structure, the
Railway Ministry should have imme-
diately taken a decision and, relying
on his assessment, they should have
acceded to his request and passed
orders that the station should be
created at Durgachak instantly, Why
has it not been done?

SHRI MALLIKARJUN: Sir, we
cannot immediately pass an order on
any paper which comes to the Rail-
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ways. There is a proper administra-
tive system which we adhere to. But
we give due importance to the re-
commendationg of the Chief Minister.

SHRI JYOTIRMOY BOSU: My
second supplementary is that you
have to go through a commercial sur- -
vey ‘and a technical survey., Commer-
cial meang to ascertain the viability.
Technical survey ig final location sur-
vey and may be updating of the
cost from the first to the last. How
is it that when the facts show that
in Durgachak large number of Cent-
ral Government/State Government
Offices, commercial banks, large num-
ber of private sector units, and sta-
tutory bodies are functioning already
and there are no less than five thou-
sand residential persons and no 1less
than four thousand employeq persons,
the commercial survey conducted
justified a station at Silpa Prabesh
and not at Durgachak? That shows
that your commercial survey was
done in a perfunctory manner, Or
was it that the local bug people pobled
some money and managed to purchase
the persons who were respomsible for
conducting the commercial survey
and that is how they got the station
shifted from Durgachak to Silpa
Prabesh?

SHRI MALLIKARJUN; Sir, it is a
wrong allegation of purchasing or

" anything, It ig all irrelevant. But

what T would likg to inform  the

.- House is that there was a propesal

to have three halt stations between
Durgachak and Haldia stations. This
is about eight kilometreg or so. So,
after the survey it has been felt that
Silpa Prabesh would pe the mast
suitable place which is only -three
kilometres from the Durgaehak alse
on both sides. Seeing the viability,
it had been proposed by the Rallways, .
Ang since the Chief Minister himself
has taken an interest by writing a

letter, we are examining it.
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SHRI .wommor BOSU, Would
the hon, Minister give assurance that

the Chief Minister’s request will be
acceded to?

SHRI MALLIKARJUN: I don't
know why there is so much of appre-
hensgion in his mind. It has already

been accepted in principle to have a
halt station. The question is of loca-
tion. One location wag pointed out
by the Railway and another has been
suggested by the Chief Minister, It
ig not merely the Commercial angle; it
has also the technical angle which
has to be looked into. He iz the
expert on these matterg who throws
so much light to the House and also
to the Administration. All the aspects
are being taken into consideration
and we are coming to the decision
shorty.
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No Sir,

(b) The proposal would be exa-
mined ag and when such a request is
received by the Ministry.

(c) Does not arise,

(d) and (e). A request received
from the Secretary, Poorvottar Rail-
way Mahavidyalaya, Sonepur regard-
ing taking over of the College by the

has been examined and not

found feasible to agree to the request.





